
central AOr'TINISTRATIVE TR IB UNA L; PR,I NCI PA L BENCH,

U.A. NC. 1726/89

Nsu Dslhi this the 2nd Hay, 19g4o

Shri Rustics T'ialinnath, Chairman,

Shri P.T, Thiruusngadam, i^Gmber(A),

Shri StfK, Moor Ahamed,
S/o Shri 3,A. Sathar,
Section Officer,
Ennploy®3s' State Insuranc®
Corporation,
Headquarters Office,
Kotla Road,
Nbu Dalhi. Petitioner,

By Advocate Shri N. Amaresh, Coj nsel,

Wersus

1, The Union Public Serv/ice Commission,
through its Chairman,
Dholpur House,
Ney Delhi.

2, The Employees' State Insurance Corporation,
through its Director General,
Panchdeep House, Kotla R-oad,
Neui Dslhi. Respondents.

By Adv/ocate Shri G.R, Nayar,

CRD.ER.- (OF'vAL)

Shri Justicg . Fialimath

Shri N. Amaresh, counsel appearing for the

petitioner, submitted that in uieu of certain decisions

uhich haus been rendered by tha Tribunal, he u.ould not liks

to prass this application. This application is dismissed

as not pressed, ^

V.

(P.T. Thiruysngadam) (W.3. Plalima th)
i"''embBr(A} Chairman

»3RD«


